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MENTI ONED

SUPREME COURT COF | NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO (s) 1648/2001

M S. POLYGLASS ACRYLI C MANU. CO. LTD. Appel | ant (s)
Ver sus
COWM SS| ONER OF CUSTOMS, VI SAKHAPATNAM Respondent (s)

(with appln. for stay and with office report)

Dat e: 06/ 03/ 2003 Thi s/ These Appeal (s) was/were call ed
on for hearing today.

CORAM

HON BLE MR JUSTI CE P. VENKATARAVA REDDI
HON BLE MR JUSTI CE ARUN KUMVAR

For the Appellant (s)

M .D. Ranakri shna Reddy, Adv.,
M s. D. Bharathi Reddy, Adv.

For the Respondent (s)

M. K. C. Kaushi k, Adv. ,
M. B. Krishna Prasad, Adv.

Upon bei ng nmentioned & hearing counsel the Court made the foll ow ng

ORDER
........ L......l........T......T.......T.......T.......T.....T....J
. SP2
At the request of the learned counsel for the
appel l ant not to be taken up today.
. SP1

(Vijay Kumar Sharnma) (Janki Bhati a)
AR cum PS to Hon’ bl e Judge Court Master



